Date 29.10.2015

Hon’ble Mr. Navneet Kumar, Member (J)

Hon'ble Ms. Jayati Chandra, Member(A
—ofbte Ms. Jayati Chandra, Member(a)

Appl: Sri A. Verma for Sri A, Moin.

02 ) Resp: Sri S, Verma, learned counsel for the respondents is on
- i adjournment. ' o
m-pNe 2 199/ 2! Itis seen from the record that no comp'hance ' aff;davut ﬁas
- .,zv,e,éézf been filed by the respondents. Let the same be filed within a period
C‘Smﬁllq‘”dv of two weeks. List this Case on 2.12.2015.
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’ CCP 5312015

In 0.A. 353/2009
02.12.2015

Hon’ble Mr. Navneet Kumar Member (J).

No DB is available today as such, list thig case on 06.01.2016.
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25.2.2015

cee 332/00053/2015 in0.A. 353/2009
Hon'ble Shri Navneet KumarI Member (4}
Hon’ble ps. Jayati Chandra, Member(Al

Appl: Sy Amit Vemg for Sri A, Moin,
Resp: sris. Verma.
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